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NAME OF JUDICIAL OFFICERS

Harassment 1. Ms, Sﬁati K“ati é_r. AS ,SFIC}Ch;If;e‘:SB” ¢
.9.":“ o w“"‘"_'_Emnl_qyeu 2. Ms. Snigdha S:rvaria{ ASJ (SCRC)01, ~

East/Member : %
‘ . 3. Ms. Anuja Saxena, Advocate/Mediator/Member
4. Ms. Nalini SJA, In-charge Computer Branch,
y ? : East/Member

Note:- In the absence of the Chalrpersons the Senlor most

Judiclal Officers will act as Chairperson
of the Committee and proceed with the function of Committee.
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~ (VINOD KUMAR)
Principal District & Sessions Judge
East Distric, Karkardooma Courts, Delhi

4350- G80D | B

»' " Ijudl. (East)/KKD/2025/Delhi D‘“ﬁ 5 Jul 2025

opy forwarded for information and necessary action:

. istrar General, Hon'ble High Court of Delhi, New Delhi _
: ?;‘3 %;?\Csipagstrict & Sessions judge, (Hqs).rgs g:'zhain Courts, Delhi
Concerned judicial ofﬁcers,.Karkardooma Courts,
The Officer-in-Charge, Admin. East :
. For uploading on LAYERS. .
3. PS to the undersigned
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& Sesslons Judge
Principal District a Courts,
¢, Karkardoom
East Distric, Lo



